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CORRIGENDUM
The General Public = hereby informed that E-Auction Sale Motice on Symbolic
Possession Notice (Rangi International Pvi. Ltd.(Bomower)) advertisement Published on

JUSTRIDE ENTERPRISES LIMITED
Regd, Office: B-1, 34/1, Vikas Housa, Vikas Path Marg, East Punjabi Bagh, Delhi 110026
CIM: LT45399DL196TPLOD04T04, E-mall: justridelimited @gmall cam , waw justridesnterprises. com
Tek +91-TO65084854, Script Code: 531035

EXTRALT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2023

iFiguras in Lakhj)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PRIME INFRAPARK PRIVATE LIMITED HAVING LEASING RIGHTS OF

COMMERCIAL DEVELOPMENT AT NEW DELHI RAILWAY STATION CUM AIRPORT
TERMINAL OF AIRPORT EXPRESS LINE AT NEW DELHI

Plage
Dharke -

1007 20023

Disclosues Requimments Regulations, 2015, The full format of the stme is available on the wetsites of the
Siock Exchaspaia] iwww. aeindia . com) and oathe Comsparm” & wabaite (www, oscar-global.nal)

[URL wwrw. bseindia.com) and on the Company's website (wanw justrideenterprises com).

Sunday, %th July, 2023 in Financial Express Newspaper - Delhi Edition. In the tifle of Quarter Ended Year Ended i 2
notice E-Auction date is wrongly mentioned as “11.08.2023" instead of "27.07.2023", et June 30, | March 3l June 30, | March 31, flund?f Hegﬁﬂ“ﬂ? %Eﬁ fF] ) of thﬂfln%ﬂv&ﬂf?tﬂly Bankr Ulgltfhf ?Dt_ﬁ”j ﬂfz'gféa
All ather matter of the advertisement will ramain unchanged, 2023 2023 2022 2023 {insolvency Resolution Process or Corparate ersons) Regulations, I
Sdl. (Authorised Off {Unaudited) | (Audited) | (Unaudited) | {Audited) RELEVANT PARTICULARS
Date :_11.1}?_.11}23 Piramal Canital & Huasgn d Fi”ﬂ'ﬂ'“ﬂ:g Limftzg Revenue from Operations 275268 19.50 1950 1.| Name of the corporate debtor | Prime Infrapark Private Limited
Place : Delhi o g Other Incame 0.00 4,85 4 B5 along with PAN/CINILLP No. | ciN: 4540001 2009PTC 196317
Total Incarme from Operations 2752649 24,35 24,35 2 | Address of the registered office | Registered office (as per MCA records):
OSCAR GLO BAL LI M lTED Total Expenses 274785 10,06 166 1666 B-85, 15t Floor, Defance Colony, South Delhi,
Met Profit f iLoss) for the pered (before Tas 4.54 14.24 (3.6B} T.67 New Elelhl 11[":'24
Regd. Office : 1,22 , SECOND FLOOR ASAF AL ROAD NEW DELHI-110:002, Exceptional and/or Extracrdinary items) T URL of Mot Aoolicabi 27
TEL: 9810337978, E-mall: oscar@oscar-global.com, Website: www.osear-global.net Exceptional ftems ; U L of website o F'F' icable
CIN NO. L519090L1990PLC041701 Net Profit / (Loss) for the period before tax (after 154 1229 .66 757 4 |Details | Pratibha Indusiries Limited (holding company of corporate debtor) was
The Statement of Standlone Un-Audited Finanelal Results for The Quarter Ended 30th June 2023 Exceptional and/or Extraordanary items) of place appDII'IIEE! as concessionaire for E-!ZII'IEII'IJI?-LIE.‘I"! of - IngI parl-zlng with
(Rs. In Lag) Tax Expenses ; : 3 - where | commercial development at New Delhi Railway Station cum Airport
Met Brofit f {Loss) for the ol after tax (afte 4.54 14.29 (3.66] T o inal i i &1 i
5. Pt OQuarter | Curwuii Vour | Bitrespondiogd smstin Ercepri;;ai kil E:tmrdn_:alw 2 P e 3 majority | Terminal at New Delhi. Thereafler, Pratibha Industries Limited formed
Na, Ended Ended  |ended in the previnss pear S e W g F—— P i o s offixed | corporate deblor as special purpose vehicle o design, construct,
ICaminrising Pref/ALesd Tor the parind fafer tasd : - s ' assets are| develop and lease the complex on behalf of concessionaire. However,
30/06/20231 31/00/2023 1 30/06/ N2 | and Other Comprehansive Income (after tax)] : located | DMRC has terminated the concession agreementon 01.03.2017.
Un-audited | Audited o e Equity Share Capital (Paid-up Share Capital) 147 316 147 316 147316 147316 5. | Installed capacity of main Nl:ll.-!'.pphI:ahIE
1. | Tokal income from operations 4.10 128y 1,86 Reserves (excluding Revaluation Raserve] as [225.7T7) (21182 {217.22) [211.92) prc-:lur:ts-' COMVIinES
. [ ettt lass) pee | @eo7 (6.00) ;Jif;'u;':e;: Sl 6. | Quaniity & value of main products/| Corporate Deblor has booked 2 revenue of
Tl Gt ks o Eiircs Pt Shars ob 5. 0% sach), (ioe services sold in ast financial year E'.s. U'LE'PEH?;E fram renlal_:nglzme inFY. 2017-18
g and discontinued aperaticons]- i | 8
3. | Met Profit / {Loss) far the period before tax [3.66) (24.07) {6.00) T)E:;:: N L R AT o) 003 a.a7 0021 0,00 | delans inereaier are nol avalabie 6l present. |
{altes Expeptional snd, ot Extracedinary ilems) > Diluted 03 097 i0.02) D00 7. | Number of employees! workmen | NIL
4. | Mar Profit /[Lesa) for the pariod after b 366 (25,05} 16.0F) Notes. & | Further details including fast available h-'!ay IJe_ obtained I:_uz.- sanding an ema fo
{aitter Excaptional and//or Extraoedinary items) 1. The financial resufts of the company for the guarter ended June 30,2023 have been reviewed by the Audit financial sialements (with schedules)
B. | Tetal Comprehensive income for the perind 368 (25,05} 16.08) committee of the Board and approved by the Board of Directors at its meetings beld on 10th Fuly, 2023 of bwo vears, lists of creditors,
{Comgrising Profit ¢ (Luss] far the period 2 Mhese financial results have been prepared in accordance with the recognition and messerement princples relevant dates for subsequent events
{after 1ax) and Other Compeehentive Income of Indian Accounting Standards [“Ilnd AS"] prescribed under section 133 of the companies Act, 2013 read m ': -ess ara avallable at
alber tax) wilth the relevant rules issued there under and the other accounting principbes generally accepted in India __u_ E Flf_ fE aviliadie dl o -
& | Equity Share Capital 17918 320,18 —— 3. The figures for the previous period have baen ragrouped / rearranged / reclassified wherever necessary to ) Eligihilﬂ'!.l fiar resolubion applicants | May be obtained by sending an email fo
muakoe them comparakle : i i H
: cirp.prime ail.com
I. | Rusorves " . The company's net worth as on 30th June, 2023 is As. (-178.45 Lakhs as compare to Rs. (-144.60 as on 31st UﬂdEF:SEEEtHI!FI 23(2}{h) of the P-P @Em
Emﬂmmﬁuﬁﬁwﬁﬁhmnﬂ Mmrch 2073 whech cast a -jn:_;nl.‘in:.;lrl'. l.|l':|,=rl;:sir|l::,.' an the r_nnl_nilr'}"f. abidity to continue a5 QOINg Concern E{II:IE 5 E-'Eﬁal:ﬂelat I )
the prexinus year There is change in management of the company during the previous year and new management strives to 10, LE:':l date for receipt of expression | 10-08-2023
i PP ——————— revive tl'n;:'r business of the l:r-'.lmp.k:['l:.-' Fg(: 1"i=lr|uartt'r ended 30th JEHT.E:EIE.‘- tlﬂweln:-arfr-r-u my has made -;rxl'lss of inferest
" 1R revenue from operations of Rs. 275269 Lakhs (Sale of Securities 273640 & Sale of Sarvices 16.29 Lakhs) 1 fi iwinnal liat
',"";::;'_J"”I"G and discartissed sparatives)| ) 10,76 {018 ared reported Rs. 4 B4 Lakhs profit after tax during the first quarter. In view of these positive developments, DI‘ESEE 2“55;?;;;‘15?;:?'5“3";:“;2 20-08-2023
s .11} 0.76) 1018 the company has prepared the aforesaid stalement on a going concern basis. Prospecly sl W
' 5. During the guarter ended 30th June 2023, the company incurred Rs, 1870 Lakhs as fees for increase in 12| Last date for submission of 25-08-2023
Noba authanzed share capital far the purposes of proposed tsue of shares againgt preferential allotment, The DhjE'EﬂI:II'IE 1] F||'D'|||'|5i-|]-|‘|a| lest
1. The abowe rasults hava heen reviewad by ihe Audit Committes and approwed by the Board of Deectors at it same expenditure has been charged to Other Equity being capital expenditura in nature. IEIis e ——y T e
mfgamgbﬁjgﬂiu?ul?jggi_ ik > o ko st ek i, Thee campany has anly ane reportabie 'r"|'|rn|1nt of Trading i SecwntiesShares which 15 wentified on the 13| Process email id o submit E':‘“ ':"F ana@g mail. Cﬁl‘l‘l ______________
2. The absove is an exiract of the detailed format of tee standalons linancial results for the Quaner ended 3010 basis of quantitative threshaold criteria & given in Ind AS 108, Santanu Kumar samant,a
June 2023, fled with the Steck Eschamges under Aegulation 33 ofthe SE81 (Listing Obligations and other 7 The results for the quartes and wear ended on March 31,2023 are avadlable on the BSE Limited website : 3 a9 esalufion Professional Prime Infrapark Prvale Limited (Under CIRP)
Date ;10,07 2023 B ( _

| Pla

e Mew Dethi IP Registration No.: [BENTPA-DDIP-P-OZ324/2020-2021/13571

For JUSTRIDE EMTERPRISES LIMITED

for andl oo besald of the Board of Direchor SUKRITI GARG
OSCAR nmmm;za_n Date: 11.07.2023 Director
[KARAN HANIKA VERMA) Place: Date Din: 09585946
Chairman & Managing Diracbor
DIN: 00034343
» VIAND NQO

Possession Notice (For Immovable Property) Rule B-[1)

Berreraers mentionid hensn below o

Wireneas, e unciensignes] being e suthonzed CMoer of 1FL Home France LimBed (Formedy nown ag Indss infeline
Haoising Fingrce Lid ) (1 FL-H FL) undes the Secirfsation and Reconsinaction of Financial Assets and Erdorcesment af
Security Intarest At 2002 and in ewercise of powears conferred under saction 13(12) mad with Bule 3ofthe Security Interest
(Enforcamant) Rules 2002 a Damand Matics was issued by the Authonsed Officer of $he companiy %o the Bareawer!Co-
ey b amaound notice:s benetny ghaen i the borndaes and S publcingeran thal
I urcheresigraed R faken possessson of e propey oesorbed Bemen below nexercse of powers conlermed on him
urider Section 13[4) of the sad Rules. The bormower n particular and the pubdc ingenerad are herey cautdionad not 1o deal
with the praperty and any ceakngs with Se property wil be subject to the change of IFL HFL fior &n &mount as mentiored
hesredm undarwith indarest thereon The borowe rs attention is invited fo provisions of sub-zection (8) of section 13 of tha Act,
IFthe borrower daars the duas of the "IIFL HFL™ together with all costs. changas and expenses incured, akany $ma balors
ther ctarke B For sale or lranster, the sacunad assats shall nod be sobd or transtred by "IFL HFL" ard na furthes stap shal

Name-of the-Borrowerr——Demamnd-Notice Date—
(s)/ Guarantor (s)

(the said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (the said Rules). In exercise of powers con-
ferred under Section 13(12) of the said Act read with Rule 3 of the said Rules, the Authorised Officer of lIFL Home Finance Ltd
(IFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issued Demand Notices under section 13(2) of the said
Act, calling upon the Borrower(s), to repay the amount mentioned in the respective Demand Notice(s) issued to them. In connec
tion with above, notice is hereby given, once again, to the Borrower(s) to pay within 60 days from the publication of this notice, the
amounts indicated herein below, together with further interest from the date(s) of Demand Notice till the date of payment. The detai
of the Borrower(s), amount due as on date of Demand Notice and security offered towards repayment of loan amount are as under

Bescrintion-of assettt ot )

& Amount

—Mr-Sanjay Sofank;

U0-JUl-2UZ5 & RS.Z25,11,U73]-

P, 8, Lidvog Vinag
Place : Delhi, l.'lat-a = 11.07.2023

h=I urgann, Haryars
Sdi- Authorised Officer, For IFL Home Finance Ltd.

shinajp Marg, m}ar arh Foad, Beside Jaguar Shawroom, Mol Nagar, Mes Deli o Corparabe Office | 1L Teswer, Pl

THE AT Heqdy v-ﬂlulff-‘{qr-!ul f3i.“r|'"||r|| G, TH. 210, 8,

I the Said Borrowers fail o make payment to ITFCHFL
Section 13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and consequences of the Borrowers. For, furthe
details please contact to our Branch office: Plot No.98,Udyog Vihar, Phase-IV, Gurgaon Haryana -122015/ A-1C & A-1D, 2nd floor,
Noida Sec16, Noida, Gautam Budh Nagar - 201301/Plot No. 30/30E, Upper Ground Floor, Main Shivaji Marg, Najafgarh Road, Besidg
Jaguar Showroom, Moti Nagar, New Delhi or Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

Place: Delhil"Noida, Date: 11-07-2023

rooffterrace rights towards back side of built-ub property bearing Plot No.67

THE

DAILY.

'SFINANCIAL EXPRESS

b Lk by "IFL MFL" for Iransfir or sale of the seouned assets MMrSs. %l_]dd(iPSeervi, t (Féupee? Téventy w]ree Lagh é\ndﬂS%hC’\z]lrpsesta /a6reg f\d.tl\llgasutrri]ng: 383 Sq ft, tB;Jilt x#pva”rea Aﬂ.M(taasluring:|480
r. Sachin, (Prospec eventy Seven Thousan q o ituated in the revenue estate of Village Hastsal in colon
%ﬂ:m Socurad Asset Tmé&ﬂw Date :fd Date of No. IL10229852) Seventy Three Only) known as Mohan Garden in Block-L-1, Uttam Nagar New Delhi-110059.
E— {immovable Property) 5 ™ : T Notice | Fosstssion) M PlyushJatm, Mr: 06-Jui-2023 & At that pi
W Sanjeev KU fuib ot biece and pancel of i ﬂr?ggrctq “35?% ot ik | 22-HOV- | G-July-2023 Meena Jain, Mrs. |  Rs.21,85,667- (Rupees | LHS, Pvt No. 303, without roof / Terrace rights, area admeasuring 50 Sq
P-J.E*Jgpa:‘;hd : B-2175 Dds Flats T-HUtS. |Forte 'rm',::ﬁ?'r,g?ﬂp:, Horsirecl] 30338 ¥ Pranjali Jain, Piyush|  Twenty One Lakh Eighty | Yards, out of above said built up Property Bearing Plot No-60, Out of Khasrg
Fm'-“ﬁaﬁ*ﬁm g |carpet area admeasuring Hﬂr,- £.aht Only) and Frospect No. Fashion, (Prospect | Five Thousand Six Hundred | No, 59/21, situated in the Revenue Estate of Vilage Hastsal, Delhi State Delh
| EEMQEEE] 167 =q. . Raghubir Nagar | 919228 is ¥ 2 49 152.000- {Rupees No. IL10198719) Sixty Seven Only) Colony Known as Mohan Garden, Block-K2, Uttam Nagar West Delhi-110059
Majafgarh Rpad. Delhi.| Two lakh Forly Ning Thousand One : , Mr—706-Jul-2023 & Rs:25,87,438/-| Al that piece and parcel of the property being : Fiat No.Ugf-02, Fron
India-110027 Hurdrad Fifty Thirea Crily) Gyan(Chand, Mrs. E(R#peéas Twe_lr_}gy FlvedL?:kh RHS, Area Ad Measuring 750 Sgq. Ft., HIG, without Roof Rights, Built on
i ; ; Plal Mo, 30030E. Uno : Usha, (Prospect No.| Eighty Seven Thousand Four | Plot No. B-42, Khasra No. 409, SLF Ved Vihar, Loni, Ghaziabad-201102,
Fur. further details plaase conlack ba Authaorsed Cificer &l Branch Dffice : Plal Mo, A0A0E, Upper Graund Floar, Main 877173) Hundred Thirty Eight Only ) | Uttar Pradesh, India.

aroresaid, may proceed against ine

od/- Authorise Icer, For

0ove secure

SSels unde

DAILY

ome Finance fnancialanress, com

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest (Second) Ordinance, 2002 (Ord. 3 of 2002) and in exercise of powers conferred under section 13(2)
read with rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice as mentioned in below table calling within
named borrowers, co-borrowers/ guarantor to repay the amount mentioned in the notice being an amount as detailed mentioned in table
given hereunder within 60 days from the date of receipt of the said notice.
The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the borrower, Co-Borrower/ guarantor and the
public in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him under section 13(4) of the said Ordinance read with Rule 9 of the said Rules on the dates mentioned as below.

The borrower, Co-Borrower/ guarantor in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of the DCB Bank Ltd., for an amount as mentioned in the demand notice and further

3. 5h. Anil Kumar Slo Sh. Chiman Lal, Rio 2227, Anand Plaza, Turab Magar,
Ghaziabad-201001 Also at: Municipal No. 1687-C, siluated a1 Turab Nagar, Mohalla
Purva lzmil Khan, Ghaziabad, Uttar Pradesh- 201001

4. Smt. Nealam Nagpal Wio Shri Anil Nagpal, Rio 2227, Anand Plaza, Turab
Magar, Ghaziabad-201001 Also at: Municipal Mo, 187-C, siuated at Turab Nagar.
Mohalla Purva Ismil Khan, Ghaziabad, Utar Pradesh- 201001

Loan Accounts have baen classified as a NPA on 07-04-2017

dae 45, Atva—201303, Sufafy g WM,
fesd 17.07.2023 &1 12:30 Tai qa’r B
odi® | a5 | CASE TITLE/ anftefi Defaulter/ufivare
ikl i O 0L gSTTs #Emﬁ E?}EE L.l punjab national bank
fararfers e wigdy s A (qd waETas amats) i — _...the name you can BANK upon!
o laseams | VisMrs. Savita & Others T e e O NDIA OB
O B3 [T 17.07.2023 qi ~!'IﬁT.'I'I e Trﬁ Fifl I, 1?1:1_?- _u:'ﬂ Circle Sastra - Ghaziabad
i ﬁ'ﬁ“* = W%, BTG, 245101 (TN WRA lind Floor, KJ 13 Kavi Nagar Ghaziabad - 201002, U.P, Email : cs8228@pnb.co.in.
A |2 ] oz ) = o
—_— NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
: Rratfers we wige s fafe o, et — srmamn e, e

S bbbl st Tl i FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

- — _ _ Anabica is hereby given thal the following Borrowers/Guarantor/s have defaulled in the repayment of principal and interest of the loans facility oblained by them from the
3 |S16322 Rrafirs wner wige 3w . 17.07.2023 e g, faret — am S g, e Bank and the loans have been classified as Non Performing Assets (NPA). The notices were issued to them under Secion 13(2) of Securitization and Re-construction of
- Wis Mr. Sunil & Others s e, Gl 9TEY 203001 Financial Assels and Enforcement of Security Interest Act 2002 on their last known addresses, but they have been relurned unserved and as such they are hereby
3 8% 3 i & Rl O A1 SRR & e Fran o | ST s e il wn i e w @ fand informed by way of this public notice. :
lew 17.07.2023 1 12:30 4 "lf‘l':' v Al g ey 45, e zmaua el ¢ aafiers g & o i fem Sr. Name of Borrowers/ Guarantors, Details of Properties/ Address of Demand Nofice D?tﬂ
airert & | v S @ v o9 s aufle 9 @9 v gt gaad @ gy aedeEe ga o e Fren fim No. Date of NPA Secured Assets to be Enforced Amount Outstanding
AT | e 1 |1. SH. ARUN NAGPAL S/0 SH. CHIMAMN LAL, Rio-House No, 50, Balupura, | Residential House Municipal No. 187-C, situated at Turab | Demand Notice Dated

e ~‘~EIT-!T‘7F“‘T:|_'3T1: \ Ghaziabad-201001 Also at: 187-C, Purva lsmail Khan, Turab Magar, Ghaziabad, | Magar, Mohalla Purva Ismil Khan, Ghaziabad, Uttar 17-06-2023
g i) LLP. 201001 Pradesh build on a piece of land measuring Area 110 5q. [ Amount Outstanding
Z. SMT. ANJU NAGPAL W0 SHRI ARUN NAGPAL, Rio-House Mo. 50, Balupura, | yards. or 91.971 sq mirs, (Ground Floor covered area *9 54 54 177.00
POSSESS'ON NOT'CE Ghaziabad-201001 Also at; Municipal Mo. 137-C. situated at Turab Nagar, Mohalia | 91.971 sq. mtrs., First Floor Covered area 91.971 sq. mirs, nsrnrt’31-1;l'5-2ﬂI23
= Ismil Kh haziabad, Uttar P h- 201001 ds d Flo d 45.98 sq. mirs. All Fl

(FOR IMMOVABLE PROPERTY) DCB BANK urva ismil Khan, Ghaziabad, Uttar Pradesh- 20100 and Second Floor covered area sq. mirs 00rs iy

covered anea 229.92 sq. mirs.) in the mame of Shri Arun
Magpal Sio Shri Chiman Lal, Smt. Anju Nagpal Wio Shri
Arun Nagpal, Sh. Anil Nagpal S/o Shri Chiman Lal Nagpal
and Smt. Neelam Nagpal Wio Shri Anil Nagpal, Bounded as
: East- Foad 40 fi. Wide, West- House of others, Morth- House
of Batwant Singh, South- House of Gaur Bahal

+ Leagal Charges.

SH, ARUN NAGPAL Si0-SH.CHIMAN LAL NAGPAL, Rio-House No-30, Balupura
Turab Magar Ghaziabad U.P. Also at: Housa No-187 C Khasra No-878, Village-kela
TurabxMagar, Ghaziabad U.P. Also at: House No-167 (Old No 155) 2nd Floor, Turab
Magar Ghaziabad U.P, Smt. Anju Nagpal Wio Sh. Arun Magpal, R'o House No. 50,
Ealupur-;t- Turab Nagar Ghaziabad U P E_fﬂ:lj!_ House No- 1EI'-" C Khasra N-::- are

Floar, Tu*ah Magar Ghazlahad P
Guarantor: 1. Smt. Alka Rani W'o Sunil Kumar, Rilo-193 8, Turab Nagar,
Ghaziabad LLP-301001

Loan Accounts have been classified as a NPA on 11-11-2017

Residential Flat No-167 (Old Mo-155), Second Floor | Demand Notice Daled

(Without Roof rights), Purva Ismail Khan, Turab Nagar, 22-06-2023
Ghaziabad, Uttar Pradesh Area 83.20 Sq Mirin the name of | Amaunt dﬁ}tgﬁd,ng
Arun Nagpal S/o-Sh. Chiman Lal Nagpal, Boundary of Flat: ¥83.25 139.00
East: Road, West: House of Ram Chander, North- Nebr co- i aNaiin
operalive socialy, South: House of Kude makg as Tiﬂﬂfﬂm

+ Legal Charges.

Place: MEERUT (UP)

interestthereon.
Sr.| Agreement No | Borrower, Go-borrower, Date & Amount Property Description Date of
No. Legglam'}:g’ﬁ:‘me of Demand Notice Possession
1. DRMBMEE00427627, MOHAMMAD 07-09-2022 / HOUSE NO 194/5, PART OF HOUSE NO 194,[05-07-2023
ARSHAD, Rs.12,90,554.83/- | KHASRA NO 3934, UMAR NAGAR OPP JHULE
AAS MOHD and | Due as on 07-09-2022| WALA PUL, HAPUR ROAD, MEERUT, UTTAR
MRS KHUSHNODA PRADESH - 250002
Sd/

Date: 11.07.2023 Authorized Officer

The steps ane being tlaken for substiuted service of nolice. The abave Borrowars | Guarantar(s) are hereby called upon to make paymant of cutstanding amaount within 60 days from the
date of publication of this notice. failing which further steps will b= taken afier expiry of 60 days from the date of this nofice under sub-zection (4) of Section 13 of Securitization and
Reconstruction of Financial Assets and Enforcement of Security inferest Act, 2002

DCB Bank Limited

Dated : 11-07-2023, Place : Ghaziabad

Authorised Officer, Punjab Mational Bank

y gag
Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon- 122015 (Haryana) and Branch Offlce at:- " Plot No. 30/30E Upper Ground Floor Maln Shivaji Marg, Najafgarh
Road, Be3|de Jaguar Showroom,Moti Nagar, New Delhi "under the Securitisation and Reconstruction of F|nan0|a| Assets and Enforcement of Security Interest
Act, 2002(hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice
issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS & AS IS WHAT IS BASIS" for|
realization of [IFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com.

@ PNL Housing|

| APPENDIX -IV-A - E-AUCTION-PUBLIC SALE
NOTICE OF IMNMOVABLE PROPERTY!IES

E-Auction-Sale Motice for Sale of Immoveable Assets Under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

2
3
4
5
6.
7
8
9
1

1.

and all other incidental costs, charges including all taxes and rates outgoings relating to the property.
. Bidders are advised to go through the website https://bankeauctions.com and https://www.iif.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

For details, help procedure and online training on e-auction prospective bidders may contact the service provider E-mail ID:- support@bankeauc-
tions.com, Support Helpline Numbers: @7291981124/25/26
. Forany query related to Property details, Inspection of Property and Online bid etc. call IFL HFL Toll Free No.1800 2672 499 from 09:30 hrs to 18:00
hrs between Monday to Friday or write to e-mail:- auction.hi@iifl.com .
. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical
possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.

. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
0. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and
the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis-
pute in tender/Auction, the decision of AO of [IFL-HFL will be final.
STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost

Borrower(s) / Demand Nofice Description of the Immovable Date of Physical Reserve Price read with provisa to Rule B{6) of the Security Interest (Enforcement) Rules, 2002)
Co-Borrower (s) / Date and Amount property/ Secured Asset Possession Rs. 15.30.0001- Finance Limited Registered Office: 9 Floor, Antriksh Bhawan, 22, K.G. Marg, Mew Delhi-110 001
Guarantor(s) 11-Nov-2022 Rs.16,54,173/-| All that part and parcell of the property] 27-June-2023 (Rupee Fifteen Lakh Thirty Cihar Ki Eaat Ph: 011-Z3357171, 23357172, 23705414, Website : www.pnbhousing.com
1. Mr. Ankit (Rupees Sixteen Lakh Fifty | bearing Plot No-15, ~Admeasurimg—Tofar Outstanding as On Thousand Only) BRANCH OFFICE : DELHI HARIDWAR MAIN ROAD, NEXT TO AUROBINDO ASHRAM, RANIPUR MOR, IWALAPUR, DISTT HARIDWAR - 249407
2. Mrs.Babita FourSThOU§ar_1rdhOneOHlljndred élrea'lé)o Squ'.Yrdgl'ﬁ,33'611 S%IMtlisé‘lgNd Date 01-June-2023 Earnest Money Deposit Motica is heraby givan to the public i general and in particudar to the borrower(sk & guarantons) indicated in Column Mo, - & that the below described immovable propartyiies) described in
3. Mr.Sunil B':Vlen y rez n y)t Pt?lgrbtla:m Idﬁ’agz:. N(OEV\; Gbe?ﬁi 1160?8 Rs. 16,23,197/- (Rupees R (1EM3D(;00[ Column MNo-D morigaged/changed 1o the Secured Creditor, the constructive/Physical Possession of whech has been taken (as described in Colume No. - Cf by the Authanzed Officer of MJs
L Id Increase Amoun . ’ . - Sixteen Lakh Twenty Three s. 1,53,000/- PHNE Housing Finance Limited (PNB HFL)/ Secured Creditor, will be sobd on "AS |5 WHERE |5, AS I5 WHAT I5 and WHATEVER THERE IS BASIS™ as per the details mentioned below,
(TLr?g%e:;Sg()) T R?- IZ:_5,OQ|%' (RUpgecs) ) s:zl:gztugr:;e:dra:i?sesmgn396:§2| sf:l) ft.  Thousand One Hundred (Rupees One Lakh Fifty Metice w hereby grden b barrowe sy merbgagorislLegal Heirs, Legal Representative, fwhether Kngwn g Unknown), executor(s), administrators), succesion(s], assgresls) of the redpectne
wenty rive 1housand Unly - Ninety Seven Only) Three Thousand Only) borrowersy rartgagons)isnce deceasad) as the case may be indicated in Column Mo, - A under Rule-8(6) & % (1) of the Security interest Enforcement Rules, 2002 amended as on data. For
1. Mr.Karan Singh 11-May-2022 All that part and parcel of the property Symbolic Possession Rs. 45,70,000/- (Rupees detailed terms and conditions of the sale, please refer to the ink provided in My#s. PNB Housing Finance Limited (PMBHFL), secured creditor’s website |2 www pnbhousing.com
Pawaria, 2.Mr. Rs.50,40,704/- (Rupees | bearing Mcf H.No.563/514,admeasuring 19-Jul-2022 Forty Five Lakh Seventy Loan Mo. Mame Dermanded Mature of Description of the Properties Rasarve EMD Last Date Bid Inspaction | Date of Enown
Bhupender Singh, Fifty Lakh Forty Thousand (2700 sq.ft Ward No.-32 , Waka Mauja [~ Tofal Outstanding as On Thousand Only) of the Borrower Amount B possession mortgaged Price (RP) | {10% of af Incre- Date & | Auwcticn B |  Encum-
3. Karamvir And Sons | Seven Hundred Four Only) | Sihi, Sector-8 Lal Dora, Ballabgarh, Date 01-June-2023 Earnest Money Deposit Co-Borrower Date RP) Submisshon | mental Time Time brances /
Enterprises, 4. Mrs.Prem[™ Bid Increase Amount | Faridabad, 121006, Haryana, India. Rs. 60,57,245/- (Rupees Sixty| ~ (EMD) Rs. 4,57,000/- SGuarantor{s)f of Bid Rate Court Case
Devi (Prospect No. | Rs, 40,000/- (Rupees Forty Lakh Fifty Seven Thousand | (Rupees Four Lakh Fifty Legal heirs (A) (B} (9] (D} (E} (F} G) (H) (n (1] if any. (K]
876658 & 882100) Thousand Only) Two Hundred Forty Five Only)| Seven Thousand Only) HOU/HWR/ Rs. 11,12,163.28 | (Physical) | Plot Mo 252 Khasra Mo 341, Sttuated At, Rs. Re. [26.07.2023| Rs | 17.07.2023 | 27.07.2023 | *MIL/Not
Date of Inspection of property EMD Last Date Date/ Time of E-Auction 0219647757 (Rupees Eleven Biock 02, Shri Ved City, Measuring Area 630 | 6,79,000/- | 67,900/ 10.000/- | between between Known
11-Aug-2023 1100 hrs -1400 hrs 14-Aug-2023 till 5 pm. 16-Aug-2023 1100 hrs-1300 hrs. ilﬂ;';‘;:'? Tl;:::a:‘;ﬂ';ﬂ:! Fﬂa Ft, ‘-'"'E; !f;'“;ﬂﬂ"zngtm”“ﬁ'-;:f "':“::'-""- ‘“:J:n-’h""-
Mode Of Payment:- EMD payments are to be made vide online mode only. To make payments you have to visit https:Twww.bankeauctions.com| Sahni &r Hundred Sixty ﬂ;‘tiT:;;:lﬁﬂd llndia 241407, Bounded 04:00 BM. | 02:00 M.
and pay through link available for the property/ Secured Asset only. (Co-Borrower). | Thres and Paise As. Morth: Plot Mo 253, Sm 35 Ft, South: e Ry ;
Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to buy vide public auction. Rinku Dewi Twenty Eight Only) Piot Mo 251 Sm 35 Ft East : Plat Mo 242
For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:- lIFL| B.0.- Haridwar | as on 17/06/2021 Srm 18 Ft West 1 20 Ft Passage, SM 16 Ft
Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account No:-9902879xxxxx followed by Prospect Number, d) IFSC Code:- - - e : - =
SCBL0036001, e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001. T';:?EL"J;’HW“E-’E “?“3:;*:-5";&'-3‘?’ - | (Phymsicad ﬂ! L;li:" 'ﬁ;'f'.ﬁ'ﬁh;r'{'ﬂ-z;’ﬂf'ﬁ; :I.dl'll.‘-.:"‘n: i aghmw 5 aR;m.r SRILNCH i ﬁnr 1;;”;;‘}2“3 Ezﬂﬁf &':";"::*
TERMS AND CONDITIONS:- 6046 5 ; A o i tbpe B By ¥ 4 2 : y
1. For participating in e-auction, Intending bidders required fo register their details with the Service Provider https://www.bankeauctions.com, well in R‘:“m Th;;L:thngu-n 3”"'"" 1..-.|:,-.T F"'I‘;'L?EI"’ BMF;‘-E'::"{ 'Jf 11'“::"”' 1"'3:]:""1'
advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the pay- N ju S:“. BT dHE:HS 5 R Ea::' g Tu-hle'? 4 Di o Ma "’.‘Lﬂa' 1] o04:00 PM. | 02:00 PM
ment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. :l:-n“;:;m '“] "'“'d '; ::'!"':F LIE':: ?h;md s'l d?'" 24143% 8 o ";:I et e ik
. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5 min- Bﬂ.-' H ridWE s émﬂy g As l'::ﬂh s A e SHT;E Ft
utes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. R e Hg‘:‘_nl_ﬁﬁi“" e oty ol T
. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75% Ewt 2 vt F Orthers. & 4 & Bt 7 nch
of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment. 'H:EF-t : I':,':"Jterl::" ?,. < _fﬁ' F-NF T AR,
. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land R T S I TR M T
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Place:- Faridabad/ Delhi

, Date: 11-July-2023

Sd/- Authorised Officer, IIFL Home Finance Limited.

“Together with the further interest @18% poa. as applicable, incidental expenses, cost, changes ete. incurred upto the date of payment and/or realization thereaf. ** To the best
knowledge and information of the authorized Officer of PNB Housing Finance Limited, there are no other encumbrances/ claims in respect of above mentioned immovable/
secured assets ewcept what is disclosed in the Column Mo. - K. Further such encumbrances to be catered/paid by the successful purchaser/bidder at his/her end. The prospective
purchaser(s)/bldders are requested to independently ascertaln the veracity of the mentioned encumbrances,

As on date, there is no order rastraining. and/for court injunction PMNBHFLthe authosized Officer of PMBHFL frome selling, alienating andyor disposing of the above immovabla

properties/secured amets

The prospective purchaser/badder and interested parties may independently take the inspection of the pleading in the proceedings/orders passed etc. if any, stated in Column No. - K.
Including but not limited to the title of the documents of the title p{'rhlnlnq thereio available with the PRMBHFL and '5.¢1|‘I‘5|::,l themselwes in all respects priar to ‘Elll'_ll'l'llttll'lq tendersbid

application farm or making Offens) The bidderis) bas to siga the terms and conditions
Pleate note that in terms of Bule 93} of tha Security Interest (Enforcemant) Rules, 20

fincihmive of eamest money, if amy, deposited] on the same day o not later than next working day, The sale may be confirmed in faveour of (bidders] only after receipt of 25% of the

sale price by the secured creditor in accordance with Fule 9(2) of the Sacurity Intarest
deposited by the punchaser within 1
M/s C1 India Private Limited would be assisting the Authorised officer in conducti

44, Gurgasn, Haryana 122003 Website - wwew, bankeauctions.com For any assistance related to inspection of the property or obtaining the Bid Docsments and for any other
query or for registration, you have to co-ordinate with PMNEB Authorized officer & Mob Mo, 8410007217 /92BR699724,

wwrw. pnbhousing. com,

PLACE:- HARIDWAR, DATE:- 10.07.2023

5 -:.h:,.s from the date of ackno A'|r".‘|-\.\,= pment of sale confirmateon letter and in default of such |'Ir'|'|r|5|r the property/securad asset shall be resold

af this auction aleng with the Bid Form
02, tha bidder(sl/the purchaser iz legally bound to deposit 25% of the amount of sale prica,

(Enforcement) Rules, 2002, Tha remaining Y5% of the 5 sale consideration amount has 1o ba
rig 4ale through an e-Auction having its Corporabe office at Plaot Mo, 68, 3rd Floor, Sector

i5 authorised Person of PNEHFL or refer to

5d/- AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED

TUESDAY, JULY 11, 2023

L
[Pursuant to rule 17 of the LLP
(Imcorporation of LLP) Rules, 200%)

Advortisement to be publishad in the

newspaper for change of registered office
of the LLP from one state 1o another

In the matier of Section 13 of the Limiled
Lighility Parnership Act, 3008 read with Rule
7 of LLP {ncorpomation of LLP) Rulas, 2003

In the matter af

Ambrosia Expert Partners LLFP
hiaving fts registered office &t D7, F/F, Panday
Magar, Mear Mathes Dairy, Dedhl, 110042, Ingka
Modice is hesaly given 1o the General Public that
i LLP propeses 1o make application 1o Uhe
Registrar under section 13 of the Liability
Parinarship Act, 2008 sesking confirmation o
chenga in registerad office of the LLP in tarms of
fhi Besalwlion passed al he Meatng hesd on
Saturday 01 Dargp':l( July, 23 to anable tha
LLF to change its Registerad Office fom ' Mational
Capital Territory of Dethi” to the “State of Utar
Pradesh”.
Ay pessan whose inlenasl & lkaly 1 be alledied
I:n?- the preposed change of the regstersd office
of the LLF may daliver gither on the MCA-21
portal (www.mca.gov.in] by filing investor
complaint farm of Gause 1o be deliversd or send
by ragistered post of histhear chjectians supporied
Enyan affsdat staking the nature of hsfes ineres]
and grounds of ppposition 1o the oflice of
Registrar of Companies at 4 Flaee, IFC) Towesr,
61, Wahru Place, New Defi- 110019 within 21
days of tha date of publication of this nolice with
a copy o the applicant LLP al &8s regestensd olfics
al lka address as mentioned abave.
For and an behalf of the Applicant

Ambrosia Experis Pariners LLP

il

(Akshay Purwar)
Date : 10.07.2023 Dosignated Pariner
Place : New Delhi DIM : OT4B5232

COMNECTIMNDIA TOURISM FOUNDATION
CIM: UB5300DL2020MPLITO0E]
Farm Mo, INC-26
[Pursuani o Rute 30 of the Companies
{incorparation) Rules, 2004]
Befara tha Cental Government,
Throwgh Reqional Diector - Mordfrem Ragion
Im the mattar of Sub-Sectien {4 of Section 13 of the
Comgarees Act, 2073, ard chause (a) af sub-rule (5)
of Rute 30 of the Companies (Incorparation) Rules,
014
AND
In the mater of Connectindia Tourism

Foundation having its Registerad Office 202
Suchet Chambers, 1224/5 Bank Streef, Kargd
Bagh Cermlral Dethi-110005

.-...ipplicard Campary
HOTICE
Ratice |5 hesety given b the general public that the
Camgpany prapases 1o make an appicaton b lhe
Cantrad Gavernmend [Thraiagh Regional Director -
Martherm Reglon] wnder Ssclion 13d] of the
Comgarees Act, 2013 sesking confirnaton o
allesztian of the Mamarandum af Associaton of the
Camgary in berms of the spacial resplution passed
at the Extra-Ordingey General Mesting hald on
February 0B, 2023 1o enabie the Applicand
Comgary 1o change its Regatenad Oifioa from the
“Mational Capital Terribary of Delhi® to the =5tale
of Mxharashira™.

Ay parsan whosa inferest is ikely 1o b2 affected by
the praposad change of the Registered Ofice of the
Campary may dalar gither on the MCA-2 portal
[weenwmica.gowkn) by filng Investor complaint foem
or cause to be delivered or send by registersd posi
of his' her obyectians suppored by an affidavi
giabng the natura of hial ber inderest and grounds of
ppposiion 1o the Regona Direclar - Marhem
Region at the address B-2 Wing, 2nd Floor, Ft
Deendayal Antwodaya Bhawan, 2nd floor, OG0
Complex, Mew Delbe- 110003 within Fourteen (14)
days from the date of publcation of this notice with &
copy o The applicant company at s Regisiered

Office Fer ard ca behal af Be
Connectindla Tourlsm Foundation

Sd-

Date : 10007 2023 Ketan Wagani { Dinscior]
Place: Mumbal il DE%HH"H-_

BEFORE THE CENTRAL GOVERNMENT,
REGISTRAR OF COMPANIES,
DELHI & HARYANA
Advertisement for change of Registered Officg
of the LLP from one State to another
In the matter of sub-section (3) of Section 13
of Limited Liability Partnership Act, 2008 ang
rule 17 of the Limited Liability Partnership
Rules, 2009

AND
In the matter of EDUUNIVERSE LLP
?I{.LPIN AAS-0381) having its Registered
Office at Building No. 55, Panchkuian Road,
Connaught Road, New Delhi- 110001
........... Applicant

Notice is hereby given to the general publi
that EDUUNIVERSE LLP proposes 1
make an application to Registrar of
Companies, Delhi & Haryana under sectior
13(3) of the Limited Liability Partnership Act
2008 seeking permission to change it
Registered office from the "National Capital
Territory of Delhi" to the "State of
Haryana”.
Any person whose interest is likely to bg
affected by the proposed change of th
registered office of the LLP may deliver eithe
on MCA-21 Portal on (www.mca.gov.in) b
filling investor complaint form or cause to b
delivered or send by registered post of his
her objections supported by an affidavi
stating the his/her interest and grounds o
oppositions to the Registrar of Companies
Delhi & Haryana at 4th Floor, IFCI Tower, 61
Nehru Place, New Delhi-110019 within Twent
One days (21) from the date of publications 0|
this notice with a copy to the petitioner LLP a
its Registered Office at the addres
mentioned below :-
Building No. 55, Panchkuian Road,
Connaught Road, New Delhi- 110001
For & On Behalf of th
EDUUNIVERSE LL
Sd/t
MANISH SINGH GUSAIN
(Designated Partner|
DPIN : 06428787

Date : 10.07.2023
Place: New Delhi

FORM NO. INC 28

Before e Central Govemmenl, Regional Director,

Morfhem Region, Minslry of Comorate Allairs,

Neww Delhi

In the matter of the Companies Act, 2013,
Section 13(4) of Companies Act, 2013 and Rule

30(8}a} of the Companies (Incorporation)

Rubes, 2014
AND
In the matter of ASM CONTRACTORS INDIA
PRIVATE LIMITED (CiM: W452000L2011PTC
21E314) hawing ks regebered office  al A-1753,
FREEDOM FIGHTER EMCLAVE IGHOWU RODAD,
NEE SARAI NEW DELHI, DL-110068 IN
Applicant

Hiofice is hersby gven o the Ganeral Public that the
Applicani Company praposes 1o make an applicaion
o the Cenfral Govemment, Regional Director
Northern Region. Ministny Of Corparata Alfairs, Maw
Dethi under sacion 13(4)cf Companies Acl, 203
seeking conformation of 1he Memorandum o
Aszociation of the Compzery In temns of specal
reolubion passed al the Exla Ordnany Ganeral
Mesfng held on [8h December, 2022 1o enabla the
Corpany o change s Regstered Office from “State
of Delhi” lo e “State of Jharkhand”
i i harchy siabed tha ary perzon from the Ganeral
Public whose inferest is ikaly to be affecled by the
propesed change of the Registered Office mey
debrer et an fhe MOA-21 padal fveww méa govin)
by filng inveslor complaint form or causs o ba
delivered ar send by regisiersd post of histher
objectons supparted by am afidal 2ting the ratuns
af his' her inbeesl and grounds of opposiion Lo the
Requonal Ciraclar st the address: Regional Direchor,
Horthern Region, Minsiry of Caparate Afars, B-2
Wirg, 2nd floor, Pt Deendaval Antvodaya Bhawan,
2nd fivor, GGO Comples, New Dabi-110003 within
fourieen days from the dale of pubication of this
netice with @ copy 1n the applicant Company at its

Reggstered Office
Far and on behalf of the Applicant
ASM CONTRACTORS INDIA PRIVATE LIMITED
MRECTOR HRECTOR
JAI PRAKASH SINGH  SUSHMITA SINGH
DIM: 03302605 DIN: 03TETIS
Placa : Delhi
Date ; 10702023

“IMIPORTANT"™

Whilst care is taken prior to
acceptance of advertising
copy, it is not possible to verify
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

fimanc “ ep.‘ .in

New Delhi iy
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